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f·amil,. A1low_ to M. P. De&e_ 

4036. Shri VasadevlUl Naa: 
Shrl Warlor: 

Will the Minister of Home Ualrs 
be pleased to state: 

(a) whether It!e Parliament Mem-
bers detained under Defence of India 
Rules are getting any family allow-
ance or any other kind of allowance 
in any State; and 

(b) if so, what is the amount given? 

The Mblister of Stale Ia the MiDls-
tr:y or Home Aftaln IUld MIDlster of 
Defeaoe Supplies In the MlDlstr:y of 
Defence (Sbri Hathl): (a) and (b). 
In Madras two Members of Parliament 
have been Il8nctioned family allow-
ance at the rate of Rs. 100 each. in 
Kerala two of them are being given 
Rs. 250 each and in West Bengal one 
is being paid Rs. 90 per monlt!. 

Evletloa of Peuuta trom Shim,.. 

to37 .Shrl Vasudevall Nair: Will 
1 h,: Minister of H....... Ualn be 
pleased to state: 

(a)whether nearly 600 peasant 
families from Kerala have gone and 
settled down in the Shimoga district 
of Mysore State; 

(b) whether the Kerala Governmenl 
have received representations from 
!bern that they at'e facing a threat of 
.eviction; 

(c) whether the Kerala Government 
have taken up the matter with the 
My.ore G1:Ivernment; and 

(d) it '0, the reaction of the My.ore 
Gov('rnment in the matter? 

The MinIster of Stale in the MiDIII-
tr:y of Rome Alraln and MInIster of 
Defence Supplies In the MIDistr:y of 
Defence (8 .... 1 HaW): (a) to (d). 
The information is being col1ecled and 
will be laid on the Table of the House 
a~' soon as possible. 
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Status of Rural JDstltute., 

400S8. Shrl SubOdh Bauda: Will the 
Minister of EducatloD be pleased to 
state: 

(a) whether it is a fact that the 
status of the Rural Institutes is being 
upgraded; 

(.b) if so, the broad outlines there-
of; 

(c) the reasons tor upgrading the 
Institutes; and 

(d) when this will be done! 

The Minister 01 EducatJoD (Shri M. 
C. Chaeta): (a) to (d). The sche-me 
of Rural Higher Education launched 
by the Ministry in 1956 has been re-
viewed with the object of promoting 
further growth of the Institute.. In 
consultation with the Univeralt, 
Grants Commission and the National 
Council for Rural Higher Education. 
the foliowing measures of re-organi-
zation have been decided upon:-

(1) Steps may be taken through 
the University Grants Com-
mISSIon to secure expert 
advice on improvements in 
standards and organization 
that .hould be brought about 
in the Rural Institutes .t 
Gandhigra·m, Coimbatore and 
Bichpuri in order that tile, 
couid be declared as 'deemed' 
universities under the provi-
sions of the Univeralty 
Grants Commission Act. 

(2) The Rural Institute at Udai-
pur rnay be afftliated to the 
Udaipur University. 

(3) The Jamia Rural Institute 
may become a part of the 
Jamia Millia Islamia which 
is already functioning u • 
'deemed' university. 

(4) The other Rural Institute. 
may secure afIIllation to 
neighbouring universities it 
they so desire or they mB7 
continue to function u .t 
present. 




